STATEMENT SHOWING INSTITUTION, DISPOSAL AND PENDENCY

(WRIT, CIVIL & CRIMINAL MAIN CASES) AT THE END MONTH OF JUNE 2018

Format:1

Opening _— Backlog Backlog | Cases |Disposalin Total
No. Nature i | egitraton | Coses | nstituted | o Fukior | Disposal Tansfer ol Cument | o058, | Pendency
30.06.2018
MAIN CIVIL CASES

1 WP 319 3 ) 1 7 B 314
Z WA 754 30 30 87 87 697
3 [wPC 4558 226 3 229 6 167 173 a614
4 [wPL 968 10 1 11 1 15 16 963
5 {wPS 10968 410 415 244 244 11139
6 |WPT 347 21 21 1 23 24 344
7 |[WPCR 911 38 38 1 10 11 938
8 |WPPIL 154 8 8 4 4 158
9 |WP 227 1334 67 1 68 33 33 1369
10 {WPHC 7 3 3 4 4 6
A [TOTAL (1 to 10) 20320 813 13 0 826 10 0 594 604| 20542
1 [FA 2925 44 1 45 13 13 2957
2 |[FAM 554 24 24 12 12 566
3 [SA 6158 49 3 53 4 4 6207
4 [MA 333 7 2 9 10 10 332
5 |MAC 6080 135 4 139 7 7 6212
6 |CR 297 20 20 14 14 303
7 IMCC 334 40 40 68 68 306
8 |COMP APPEAL 12 0 ) 12
9 |COMP PET 20 ) 0 20
10 [EP 5 0 ) 5
11 [TPC 63 8 3 3 3 68
12 [CONC 1 ) 0 1
13 [CONT 585 87 1 88 i 69 70 603
14]ITR 3 0 ' 0 3]
151ITA 4 0 ) 4
16 |CEA 1 0 0 1
17 |CER 2 0 ) 2
18 [ARBA 113 4 4 7 7 110
19 [ARBAP 1 0 ) 1
20 |ARBR 18 0 1 1 17
21 [TAXC 89 15 15 2 2 102
22 IREVP 81 5 5 2 6 8 78
B ITOTAL {1 to 22) 17679 438 12 0 450 4 0 215 219 17910

TOTAL (A+B) 37999 1251 25 0 1276 14 0 809 823 38452

MAIN CRIMINAL CASES
1 |CRREF 2 0 0 2
2 |CRA 13605 134 134 4 64 68 13671
3 |[CRR 4866 118 118 1 46 47 4937
4 [MCRC 1073 683 583 6 634 640 1116
5 [MCRCA u/s 438 CrPC 352 115 115 98 98 369
6 [CONTR 7 1 1 0 8
7 [CRMP 2665 155 1 156 1 81 82 2739
8 [TPCR 18 0 1 1 17
9 [ACQA 1640 17 1 18 11 11 1647
C [TOTAL=(1 to 9) 24228 1223 2 0 1225 12 0 935 947| 24506
GRAND TOTAL(A+B+C}
OF MAIN WRIT, CIVIL& | 62227 2474 27 0 2501 26 ol 1744 1770 62958
CRIMINAL CASES
PENDECHNY INCREASE/ | 62227 INCREASE (+731) 62958
NS
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